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Environmental Norms to be met by MFL 

MFL has to comply with norms of ambient air, Boiler Stack Emission, Urea and NPK stack 

emission. The Joint committee in its report dated 23.08.21 submitted to NGT  (Page 1, Sl No 2) 

informed that  MFL has complied with Boiler Emission and AAQ norms. 

AMBIENT AIR QUALITY NORMS 

Pollutants Unit NAAQS MFL Status per JC 

PM10  μg/m3  100 Complied 

PM2.5  μg/m3  60 
Complied 

NO2 μg/m3  80 
Complied 

SO2 μg/m3  80 
Complied 

NH3 μg/m3  400 
Complied 

CO mg/m3  2 
Complied 

BOILER STACK EMISSIONS     

Pollutants Unit CPCB NORMS 

 
PM mg/m3  150 

Complied 

SO2 mg/m3 at 3% dry O2 600 
Complied 

NO2 mg/m3 at 3% dry O2 300 
Complied 

UREA DEMISTER & NPK STACK     

Pollutants Unit CPCB NORMS   

PM (NPK C 

Train) mg/m3  150 

Complied 

NH3 (Urea 

Demister) mg/m3  300 

Complied 

HF (NPK) mg/m3  10 
Complied 

WORKSPACE      

Pollutants Unit OSHA NORMS    

NH3 ppm 50 ppm - 8 Hr Complied 

 

Joint committee has suggested the following measures to improve the systems and MFL has 

taken all necessary steps to comply with. The schemes suggested are of new projects which 

require sufficient time to complete the installation. MFL has placed order for all the items and 

supply & installation is pending by the vendors. 
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NGT Case 1 – OA No. 70/2020 

Based on the news published in the new Indian Express, Chennai edition dated 16.05.2020 under the caption  “Ammonia leak from 

Madras Fertilizers limited Worries residents in Chennai ‘s Manali”  NGT on its own motion has taken up the case as Suo Moto . 

NGT formed a joint committee with TNPCB and appointed IIT to give a report on MFL.  IIT submitted report after based on a three 

months study and 3 days of analysis conducted in MFL.  In their report, there was some exceedance of Ammonia conc. in ambient inside 

the plant.  But there was no abnormality in the work spot (source emission) and Ammonia values were well within the limits. Hence, 

there is no proof of Ammonia being let out / leaked out. 

Joint committee after visiting MFL on 17.11.2020 gave recommendations (24.11.2020) for not complying with AAQ standards and 

exceeding the discharge norms of source emission from utility boiler. 

MFL is submitting compliance status report for TNPCB directions and joint committee recommendations on every hearing held. Latest 

compliance is as follows: 

Directions Total Completed In Progress 

TNPCB 28 27 1 

Joint Committee 12 11 1 

 40 38 2 (Expected to be completed by Dec 

2022) 

 

From the above, it is clear that MFL has taken serious and necessary steps to comply with the directions of TNPCB and Joint Committee. 
As on date, MFL has completed 95% of the directions (38 out of 40) and we assure that the remaining directions also are in progress and 
will be completed by Dec 2022. 

 
In spite of various efforts taken by MFL to comply with TNPCB directions and regularly updating them about the progress, TNPCB vide Lr 
No. T1/TNPCB/LAW/LAIII/NGT/F.9329/2020/2021 dated 21.12.2021, issued a show cause notice to impose an environmental 
compensation of Rs 96, 30,000 stating that all the CAAQMS were not in line and CEMS were not installed in common stack of Boilers with 
a capacity of 55 Tons/hr and for the reasons of exceedance of Emission Norms during the period 26.08.2020 to 28.03.2021  

 
In reply, we have clarified TNPCB vide MFL Lr dt 04.01.2022 as follows:  
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i) Though CAAQMS were not functioning fully during the said non-compliance period (18.11.2020 to 28.03.2021), the classical 
surveys by the third party external agencies were taken up for the same period (18.11.2020 to 28.03.2021) which shows that 
the norms were met  
 

ii) Similarly, though CEMS was not in place in Utility Boiler, the emission levels were classically monitored periodically. Emission 
Survey by external MoEF approved agency taken up for the period (18.11.2020 to 28.03.2021) was also within TNPCB norms. 

 

From the above, it evident that though on line system were not in line fully, all the parameters were kept under control thru manual 
records prepared by the third party external agency. It is also clear that none of the parameters exceeded the norms and there is no 
detrimental impact to the environment. Hence, it was requested TNPCB to drop the Environmental Compensation since all parameters 
were kept under control and no exceedance during that period. 
 
On 12.04.2022 TNPCB submitted their final report to NGT  insisting that environmental compensation computed for exceedance of 

emission norms for the period from 26.08.2020 to 28.03.2021 for Rs. 96,30,000/-.  Also TNPCB report says the EC is for non-compliance 

and the unit shall remit 96 lakhs.   

It was initially mentioned EC is for exceedance later it is mentioned as non- compliance. It is contradictory. 
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Status of Incomplete directions: 

Compliance status of the directions  given by TNPCB 

Directions issued by the TNPCB 

vide Proc. dated 

20.05.2020 

Remarks of TNPCB on 
09.04.2022 

MFL’s Status as on 21.07.2022 

2. The unit shall provide RO plant 

for the entire quantity of trade 

effluent generated from cooling 

tower as Cooling Water Blow 

Down (4800KLD), Boiler Blow 

Down (30KLD) and DM plant 

regeneration (300KLD) as 

reported which is one of the 

CEPI long term action plan. 

Being Complied. 

The unit is having three RO systems 

for treatment of secondary treated 

sewage procured from Kodungaiyur 

STP. At present, the unit is partially 

procuring Tertiary Treated RO 

permeate (TTRO water) from 

Kodungaiyur STP, so one RO 

system (line A) is in standby, this 

line A was used to treat above said 

wastewater generated from the 

unit until commencement of new 

dedicated RO plant. 

Dedicated RO Plant for Cooling 

Water Blow Down Treatment 

equipment installation has been 

completed now & trail run is in 

progress at the time of 

Inspection. 

Job completed. 

Details: One of the existing RO stream already has been 

dedicated to treat CWBD. 

 

New Plant: Erection and installation of equipment’s 

were completed in Dec 2021. The Commissioning by the 

vendor M/s Davey products is pending. Due to delay in 

commissioning, LD was imposed on the vendor. Further, 

the vendor was informed vide e-mail dt 21.07.2022 that 

their contract will be terminated if commissioning 

activities are not started on or before 31.07.2022 and 

alternate arrangement will be made for completing the 

project invoking NIT terms (Annexure 1). 

 

Hence, we assure that new RO plant will be 

commissioned by Dec 2022. 
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6. The unit shall replace the 

furnace oil usage with LNG for 

the boilers of capacity 55T/Hr 

each before June 2020, as 

reported. 

Not Complied. 
The unit committed to comply by 
July 2022. 

Job in progress. 

Details: AOW issued on June 16, 2021 to M/s Thermax. 
All the materials have been supplied by the vendor and 
the construction of New control room also completed 
(Annexure 2). The installation of equipment’s and 
commissioning requires stoppage of Boilers. This will 
lead to stoppage of Urea plant and fertilizer demand as 
per GoI directions cannot be met. Hence, to meet the 
fertilizers needs of farming community as committed to 
GoI, it is planned to take up the installation during the 
ensuing Annual Turnaround activities which is planned 
during Nov-Dec 2022. Due to the above constrains, the 

Boiler RLNG conversion couldn’t be completed in July 
2022 as committed by us. However, we assure that it 
will be completed by December, 2022. 

 

--------------------------------------------------------------------------------------------------------------------------------------------------------- 

 

NGT Case – OA No. 256/2020 

Meanwhile, NGT took another case (OA. No 256/2020), based on weekly magazine news dated 11.11.2020 on Air Pollution and 

Industries, “These Six Industries in North Chennai are polluting the air for more than half the year. MFL is one of the six Industries 

mentioned above.   

Like in the first case, a Joint committee was constituted and appointed Glens lab to study and submit the report.   The monitoring was 

carried out during 29.03.2021 to 31.03.2021.  All the results were well within limits. 

MFL filed its affidavit on 27.07.2021 saying that the allegations made were not true.  

On 25.08.2021 TNPCB issued a show cause notice to explain why environmental compensation should not be imposed against MFL for exceedance on PM 

analyzer in NPK plant for one day.  MFL gave reply explaining that exceedance was due to installation and stabilization new analyzer and requested them to 

drop environmental compensation. 

5



Joint Committee also filed its report to NGT on 25.08.2021 based on Glen’s study that all parameters were well within limits and no exceedance. 

On 03.12.2021 JCEE, TNPCB filed a report to NGT mentioning Rs.45000/- environmental compensation for MFL. 

On 09.05.2022 a volunteer from Chennai Climate Action Group implored by submitting an application. 

--------------------------------------------------------------------------------------------------------------------------------------------------------- 

It is pertinent to mention here that we have already made a payment of Rs 1 Crore towards interim compensation charges with a protest 
on Feb 17, 2020. 
 
It is noteworthy to mention here that MFL has taken continuous efforts and spent about 10 Crores since 2018 towards implementing 
various directives of TNPCB either new installations or restoration of the existing ones amidst huge financial crisis and administrative 
constraints. This shows that MFL will always strives to comply with all the directions from TNPCB and we assure that we will take all steps 
to protect and preserve the Environment according to the Law of this Land.    
 
In view of the above facts and figures, we humbly request the Honourable NGT that the proposed environmental compensation may 
please be dropped. 
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FY PO/JO Details Description Vendor/Service Provider Value
  

DD Payment Air Quality Survey by TNPCB TNPCB, Chennai Arumbakkam 91,100
JO/TS/QCL/08/2018-19 CAAQMS - AMC Thermo Scientific India Pvt Ltd 148,897
TT451552 DT 05.10.2018 CAAQMS - CONSUMABLES Thermo Scientific India Pvt Ltd 218,727
MRR 93191,92 CAAQMS - SPARES Thermo Scientific India Pvt Ltd 1,272,411
JO/TS/QCL/01/2018-19 Stack Monitoring - Third Party Richardson & Crudass Ltd 141,600
DD Payment Air Quality Survey by TNPCB TNPCB, Chennai Arumbakkam 109,700
TU451556 dt 15.07.2019 Stack Monitoring Kit Envirotech Instruments Pvt Ltd 134,048
TU451574 dt 19.07.2019 CAAQMS - SPARES Thermo Scientific India Pvt Ltd 715,305
TU451852 dt 20.09.2019 Detector Tubes Joseph Leslie Dynamiks 47,082
TU451860 dt 24.09.2019 Display (LED) Board Multitech Pvt Ltd 64,900
TU452599 dt 10.02.2020 Flue Gas Analyser Envirotech Instruments Pvt Ltd 767,000
TU452675 dt 25.02.2020 High Volume Samplers Envirotech Instruments Pvt Ltd 271,117
TU452657 dt 20.02.2020 Zero Air for Ozone Calibration Chemtron Science Laboratories P Ltd 14,809
TU452646 dt 19.02.2020 CAAQMS - Span Gas Cylinders Chemtron Science Laboratories P Ltd 10,089
WU452851 dt 24.03.2020 CAAQMS - SPARES Environnement SA India Pvt Ltd 1,077,039
JO/TS/QCL/06/2019-20 CAAQMS - AMC Thermo Scientific India Pvt Ltd 163,786
JO/TS/QCL/04/2019-20 Stack Monitoring - Third Party ABC Techolab India Pvt Ltd 186,303
JO/TS/QCL/04/2019-20 CAAQMS - Data Upload Software Knowledge Lens Pvt Ltd 47,200
JO/TS/QCL/17/2019-20 CAAQMS - Data Logger to LED Board Knowledge Lens Pvt Ltd 47,200
JO/TS/QCL/18/2019-20 LAN to Display Board EJR Network 49,798
JO/TS/QCL/02/2020-21 CAAQMS - ETP - Repair Job Environnement SA India Pvt Ltd 49,914
JO/TS/QCL/04/2020-21 CAAQMS - Data Upload Subscription Knowledge Lens Pvt Ltd 35,400
JO/TS/QCL/08/2020-21 CAAQMS - Five years CMC Thermo Scientific India Pvt Ltd 7,661,288

Total Expenses Incurred 13,324,713
Procurement of 3 CAAQMS Stations in process - Bid opens on 04.09.2020 Awaiting Tender Outcome 21,306,137

Grand Total 34,630,850

Expenses Towards Environmental Assessment /Improvement

2018-19

2019-20

2020-21
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Year Item Description Value (Rs)
Air Quality Survey by TNPCB 91,100
CAAQMS - AMC 148,897
CAAQMS - CONSUMABLES 218,727
CAAQMS - SPARES 1,272,411
Stack Monitoring - Third Party 141,600
Ammonia analyser @ urea demister & HF analyser  in NPK C stack and uploading Data to TNPCB 4,000,000
Air Quality Survey by TNPCB 109,700
Stack Monitoring Kit 134,048
CAAQMS - SPARES 715,305
Detector Tubes 47,082
Display (LED) Board 64,900
Flue Gas Analyser 767,000
High Volume Samplers 271,117
Zero Air for Ozone Calibration 14,809
CAAQMS - Span Gas Cylinders 10,089
CAAQMS - SPARES 1,077,039
CAAQMS - AMC 163,786
Stack Monitoring - Third Party 186,303
CAAQMS - Data Upload Software 47,200
CAAQMS - Data Logger to LED Board 47,200
LAN to Display Board 49,798
PM Analyser @ NPK C Stack and uploading Data  to TNPCB, Guindy 1,100,000
CAAQMS - ETP - Repair Job 49,914
CAAQMS - Data Upload Subscription 35,400
CAAQMS - Five years CMC 7,661,288
Installation of 11 Ammonia Sensors & uploading data to TNPCB 994,000
Installation of PM analyser @ 110 ATA & PCB common stack 472,000
Installation - CEMS @ Boiler 1 &2 stack @PM,SOx,NOx analyser 2,065,000
Procurement of 3 CAAQMS Stations 21,306,137
Installation of Ammonia Analyser at NPK C Train stack 2,478,000
Conversion of Utility Boiler from Fuel Oil to RLNG Firing 70,151,000
Dedicated RO Plant Installation 43,873,000

159,763,850Grand Total

Expenses Towards Environmental Assessment /Improvement

2018-19

2019-20

2020-21

2021-22

25


	7385774d361e30784349dc73158072ddc6fb34e48115403d4b411caedc34fcd5.pdf
	b35820c3900e634d98228eca9c68617907f28d1febb391eed0d16beb37c6942e.pdf
	c6b8d30edcf0ff866279d05b56044d380e33b61b90425ac6c9738b290a5a3b6a.pdf
	a70287e402364eec910da88da5244d8d95257564d0e6884891dab500869a5858.pdf
	a70287e402364eec910da88da5244d8d95257564d0e6884891dab500869a5858.pdf

	cb40c3c6af78dcb86c2011465bfdb750ee6912073c31cce1f2093f1d0afa5af2.pdf

	Sheet1
	Sheet2

